OFFICE OF THI PRINCIPAL DISTRICT & SESSIONS JUDGE
WLEST DISTRICT, TIS HAZARI COURTS, DELIII

/]
No. 9?? // an.lCirculation/Wcst/’ I'IC/2025 Dated, Delbi the /3 L
Sub:-  Notification regarding Suspension of Advocate from Practice.

Forwarded copy of Endorsement Letter No. 1377-1507/Genl./Misc./Circulation/2025 Dated
08.01.2025 along with its enclosure i.c. copy of Notification Bearing Ref. No. 628/Gen/SIi/2024 Dated
04.12.2024 of Sh. Arun Sharma (Retd.), Honorary Secrctary, Bar Council of Delhi, 2/6 Siri Fort
Institutional Area, Khel Gaon Marg, New Dethi - 110049 Bearing Diary No. 59/B Dated 03.01.2025,
on the subjcct cited above, rom Ms. Ravinder Bedi, Ld. Officér Incharge, General Branch, Central
District/I.d. District Judge (Commercial Court), Tis Hazari Courts, Delhi for information and

compliance/necessary action to:-

1. Allthe Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi.

2. The Chairman, Websitc Commitice, Tis Ilazari Courts, Delhi with the request to direct the
concerned dealing Officer/Official to upload the same on Centralized Website of Delhi District
Couwrts as well as on the Website of West District.

3. DPS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

4. The Ré&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on
LAYERS. |

: jay Gupta) .

Distlrict Judge (Commercial Court) — 05/
Officer Incharge, General Branch,
West District, Tis Hazari Courts, Delhi

Enclosure:- As above.
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{Statriory Body Corniiluled ander the Advocates 2ot, 1361}
216, Sui Fort Inshitudonal Area, Kiiel Saon Marg, New Daihi-113 043
v i

Ref. No.$28/ Gen/ST/2024 Dated94:12.2024

NOTIFICATION

It js hereby notified for genecral information that pursuant to the order’
passedr’pxonounqe,d by the Enrolment Committee of Bar Council of Delh, on
04.12.2024, the licence of Mr.Bans Tal Sharma, (enrolled with Bar Council
of Delhi vide Enrolment No. D/2522/2014) to practice as an Advocaie has
been éuspended with -Aefffect from 04.12.2024 with further recommendation to
be forwarded to-Bar Council of India for removal of his name from the rolls
of Baf Councﬂ of Dellu The abovP order is emanated from the Comphaint
1?0/9019 fBCI Trarsfer Case No. 692/202.3} titled Mahabir Smg‘z Yadav

Vs. Bans; Val Sharma, Adv ccate.
« Atun Sharma (Retﬁ.)

e x — -Secretarsr- SR
Copiy fuvwedrded for informationto ; _ e .

. The Izt Additionial Solicitor General of India, Supreme Couxt of Indiax Ne Dnl‘:u
. The Secretary, Bax Courcil of india, 21, Rouse Avenue, Naw @}M RV > "

b
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3. The Secvejaries of All Bar Associations, Dethi. . - /‘g\ A f’h o,
4. The Sedrétaties of All State Bar Councils

8
6.

S ﬁi ""f o ".I
e \\
'LU’\*’ u&) . ‘The Registrax, Supreme Court of India, New Delhi ] i {,,25 E(E"::{ J
S The Registrar General, High Court of Delhi, New Delhi ‘Z;J 1] 3 &J _.ng
1. The Registrar Generals, All High Courts in India k\” /
[ (18- The District & Sessions Judge, Tis'Hazari Cousts, Delhi * +
2 }L ’9 . The District Judges in all 7 Districts of Delhi \\ Nyé fi_?w }_E.,_.;:,_""/

«\Ww02 10, The District Magistrates in all 9 Districts of Delhi . |
11. The Secretary, Ministry of Law, Justice & Co: Affairs, New Delhi .
12. Mr. Mahabir Singh Yadav, R/« Village Sunderpux Jaxaru P.O. Siwari, Tehsil Farukh Nacaz,
District Gurugrar, Haryana-122506.
18. Mr. Bansi Lal Sharma, R/o VPO Siwari Tehsil Farukh Nagayr, D1stf Gu:ugram'

Haryarna -122508 with the direction to surrender the Enrolment Certificate and

Identity Card issued by the Bar Council of Delhi, immediately on receipt of this’
notxﬁcatxon
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

oF
f’% FA- §Genl /Misc./Circulation/2025 ~Dated, Delhi thﬁ “nz
RS

Forwarded a copy of the Notification bearing Ref No. 628/Gen/SF/2024, dated
04/12/2024, and bearing diary No. 59/B dated 03/01/2024 received from Col. Arun Sharma
(Retd.), Honorary Secretery, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon
Marg, New Dethi-1100489, for information and necessary action to :- '

Sub:-  Notification regarding suspension from practice as an Advocate.

All the Ld. Principal District & Sessions Judges, Delhi/New Delhi. '@ M

2. TheLd. Principal Judge, Family Courts (HQs), Dwarka Courts, Defhi.

Al the Ld. Judicial Officers posted in Central-District, Tis Hazarl Courts Delhi.

4. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload
the same on the Website of Delhi District Courts as per rule. ]

5. Dealing official for uploading the same on Centralized Website through LAYERS as per .’
rules,

6. P.S.to Ld. Principal District & Sessions Judges (HQs), Dethi for information.

W

(RAKMNDER BEDI) )
Officer In-Charge, General Branch {C),
DlstnctJudge, (Commercual Court),
“Tis Hazari Courts Delhi.
Encl. As above T




